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Supreme Court [38]

Antonio Trinadad v. State, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
5963

Arjun Jalba Ichke v. State of Maharashtra, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 3055

BHEL v. P.C. Rajan Pillai, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC 5969

Chandrawati Vasudev Acharya v. State of Maharashtra, (J. K. Maheshwari and Sanjay Karol, JJ.),
2024 SCC OnLine SC 5966

Chhotelal Yadav v. State of Jharkhand, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 3062

Chhotelal Yadav v. State of Jharkhand, (K.V. Viswanathan and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 3060

CIT v. Adani Power Rajasthan Ltd., (Dipankar Datta and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5979

Deepak Yadav v. State of U.P., (Ahsanuddin Amanullah and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 3061

Excise & Taxation Inspector v. Jyothy Laboratories Ltd., (B.V. Nagarathna and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 5970

Gujarat Public Service Commission v. Gnaneshwary Dushyantkumar Shah, (P.S. Narasimha and
Alok Aradhe, JJ.), 2026 SCC OnLine SC 93

Gurbachan Kaur v. Balkar Singh, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC 5964

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, Augustine George Masih and
K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 3054

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran
and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 3059

Jyotiba Phule Saini Navyuvak Jagrti Sangathan v. Mangturam, (P.S. Narasimha and Manoj Misra,
JI.), 2024 SCC OnLine SC 5953

Keshar Bai v. Sheel Kumari, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5971

Kunal Chatterjee v. State of W.B., (Sudhanshu Dhulia and Aravind Kumar, JJ.), 2025 SCC OnLine SC
3057

Madappa v. Govt. of Karnataka, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5960

Mahabir Oraon v. State of Bihar, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 5959

Manjeet Singh v. State of U.P., (Sanjay Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 3058

Minor Mandir Murti Shree Yugal Kishore Ji Saa. Deh Kishangarh v. Arpita Build Mart (P), (Bela M.
Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5967

Mukesh Taidey v. Ajay Kumar Tamrakar, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 5968

Municipal Corpn. v. Bipandeep Kaur, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
5962

Naveen Gupta v. Union of India, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5978

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105208

Neha Arya v. State of U.P., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
5955

P. Eswaran v. State, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5976

Papia Malik (Sarkar) v. State of W.B., (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC OnLine SC
5974

Paramvir v. Rekha, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5972

Prabhudas Karsan Bhai Patel v. South East Central Railway, (Vikram Nath and Sanjay Kumar, JJ.),
2024 SCC OnLine SC 5957

Pravendra Kumar Mishra v. State of M.P., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 5954

Priyanka Agrawal v. State of Chhattisgarh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024
SCC OnLine SC 5965

Ram Kumar Sharma v. Satwant Singh, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 5973

Royal Orchid Associated Hotels (P) Ltd. v. Hotel Grand Centre Point, (Sanjiv Khanna, C.J. and
Sanjay Kumar, J.), 2024 SCC OnLine SC 5980

Sabavath Neelavathy v. Nomula Ashok Kumar Goud, (Manoj Misra and Ujjal Bhuyan, 1J.), 2025 SCC
OnLine SC 3056

Sarvesh Devi v. Sushila Bai, (Vikram Nath and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5956

Shekh Malang v. State of Chhattisgarh, (Sudhanshu Dhulia and Prasanna B. Varale, J1.), 2024 SCC
OnLine SC 5958

Shravan Lal v. Mukesh Meena, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5975

Shyam Narayan Dubey v. Municipal Corpn. of Greater Mumbai, (J.K. Maheshwari and Sanjay Karol,
JJ.), 2024 SCC OnLine SC 5961

Vinod Mohan Pawar v. State of Maharashtra, (M.M. Sundresh and Rajesh Bindal, JJ.), 2024 SCC
OnLine SC 5977

Allahabad High Court [69]
Aas Mohammad v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9994
Abdul Danish Khan v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9954
Abhishek Singh v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9985
Amar Bahadur Gautam v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9948
Amit Kumar v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9952
Angad Singh v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9951
Anwarul Haq v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9956
Avanish Chandra Srivastava v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 33
Awneesh Gaud v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9978
Baby Begum v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9992
Bhagwandas v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 9989
Bharat v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9967
Chandramani Mishra v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9980
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Deepak Kumar v. State of U.P., (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 39

Dileep Kumar v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9950
Golu v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9972

Jang Bahadur v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9957

Krishna Bihari Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 38
Kunnu v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9983

Lko. Development Authority v. Shakuntala Devi, (Prashant Kumar, J.), 2026 SCC OnLine All 35
Madhukar Singh Yadav v. State of U.P., (Brij Raj Singh, J.), 2024 SCC OnLine All 9953
Mahboob v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9963

Meena v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10002

Mohd. Aftab v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9968
Mohd. Ibrahim v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9976

Monu v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10001

Naurang v. State of U.P., (Karunesh Singh Pawar, J.), 2024 SCC OnLine All 9993
Nikhil Gupta v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9947

Noor Alam v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9961

Parveen Bano v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 34
Prabhat Savita v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9955
Pramod Kumar v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9987

Raj Kumar Sharma v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9973
Rajeev v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9949

Rajesh Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2024 SCC OnLine All 9965
Rajesh v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9996

Rakesh v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9981

Ram Autar v. State of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 9966
Ram Kumar v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9960

Ranjeet Rajpoot v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10003
Ranjeet v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9997

Ruby v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9979

Sabaan v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9984

Sachin v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 9998

Sanasvir Singh v. State of U.P., (Siddharth and Subhash Chandra Sharma, JJ.), 2024 SCC OnLine
All 9946

Sandeep v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 10000

Sangam Lal v. New India Assurance Co. Ltd., (Sandeep Jain, J.), 2026 SCC OnLine All 36
Sanjay v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9999

Sateesh Chandra v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9959

Satish Kumar Singh v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9991
Satish v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9988
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Saurabh v. State of U.P., (Karunesh Singh Pawar, J.), 2024 SCC OnLine All 9995
Shailesh Mishra v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9958
Shavez v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9964

Sheelu v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9962

Shivam v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9970
Shivdhari v. State of U.P., (Alok Mathur, J.), 2026 SCC OnLine All 40

Shivrani v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9969

Sooraj v. State of U.P., (Karunesh Singh Pawar, J.), 2024 SCC OnLine All 9986

Sri. Pal v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine All
37

State of U.P. v. Pawan Kumar Singh, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC
OnLine All 10005

Sumer v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9971

Suraj v. State of U.P., (Shekhar Kumar Yadav, J.), 2024 SCC OnLine All 10004
Suresh Kumar Gupta v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9977
Suresh Kumar Gupta v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 9982
Sushil Kumar v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9975

Vikas Yadav v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 9974

Vipul v. State of U.P., (Rajiv Gupta, J.), 2023 SCC OnLine All 5483

Yogesh Kumar v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 9990

Andhra Pradesh High Court [22]

A.V.B.L. Surekha v. Prl. Secy. Social Welfare Dept. Guntur Dist., (Maheswara Rao Kuncheam, J.),
2025 SCC OnLine AP 4677

Arumilli Kasi Viswanadham v. Rimmalapudi Krishna Veni, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 4668

B. Venkata Subba Reddy v. Registrar, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4679

B.V.S. Satya Mohan v. State Bank of Hyderabad, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine
AP 4674

Balepalli Ravi Kumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4675
C Suresh v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4673
Commissioner v. Lakshmamma Ananthapur, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 4676
Dummanabona Srinivasa Rao v. State of A.P., (T Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4665

Gocl Ltd. v. Jupiter Contech (P) Ltd., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC
OnLine AP 4663

Induri Maheswari v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4672

K. Sasi Rekha v. P Somasekhar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP
4669
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2025 SCC OnLine AP 4667
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Central Acts [10]
Unit Growth Scheme (UGS-5000)
Equity Linked Savings Unit Scheme, 1992
Master Equity Plan, 1992
Mastershare Plus Unit Scheme, 1991
Institutional Investors&apos; Special Fund Unit Scheme
Mastergrowth Unit Scheme, 1993
Rajlakshmi Unit Scheme, 1992
Growing Corpus Growing Income Scheme, 1994
Rajlakshmi Unit Scheme (II)
Primary Equity Fund

Central Rules [39]
Cookware, Utensils and Cans for Foods and Beverages (Quality Control) Order, 2026
Deposit Scheme for Retiring Employees of Public Sector Companies, 1991
Deposit Scheme for Retiring Government Employees, 1989
Growing Income Unit Scheme (Cumulative and Non-Cumulative)-1I, 1989
National Housing Bank (Voluntary Deposits) Scheme, 1991
Growing Income Unit Scheme (Cumulative and Non-Cumulative), 1990
India Development Bonds Scheme, 1991
Capital Growth Unit Scheme
India Development Bonds (Amendment) Scheme, 1991
Mastershare Plus Unit Scheme, 1991
Unit Growth Scheme (UGS-5000)
Equity Linked Savings Unit Scheme, 1992
Master Equity Plan, 1992
Growing Corpus Growing Income Scheme, 1994
European Economic Community International Institutional Partners Scheme, 1993
Primary Equity Fund
Rajlakshmi Unit Scheme (II)
Gold Bonds Scheme, 1993
Rajlakshmi Unit Scheme, 1992
Mastergrowth Unit Scheme, 1993
Institutional Investors&apos; Special Fund Unit Scheme
Children&apos;s College and Career Fund Unit Plan, 1993
Investment Deposit Scheme, 1993

Issue of Foreign Currency Convertible Bonds and Ordinary Shares (Through Depositary Receipt
Mechanism) Scheme, 1993

Recycling of Ships Regulations, 2026
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Indian Administrative Service (Fixation of Cadre Strength) Second Amendment Regulations, 2026
Postal Export (Electronic Declaration and Processing) Amendment Regulations, 2026

Securities and Exchange Board of India (Mutual Funds) Regulations, 2026

Reserve Bank of India Scheduled Banks&apos; (Amendment), Regulations 2025

Ministry of Health and Family Welfare, College of Nursing, Lady Hardinge Medical College and Smt
Sucheta Kriplani Hospital, New Delhi, Tutor (Group ‘A’ Post), Recruitment Rules, 2026

Ministry of Health and Family Welfare, Directorate General of Health Services, Central Drugs
Standard Control Organisation, Central Drugs Testing Laboratory, Mumbai, Senior Scientific
Officer (Group ‘A’ Post) Recruitment Rules, 2025

Greenhouse Gases Emission Intensity Target (Amendment) Rules, 2025

Coinage (Issue of Commemorative Coin on the occasion of Diamond Jubilee Celebrations (Sixty
years) of Chennai Petroleum Corporation Limited) Rules, 2026

Central Silk Board (Amendment) Rules, 2026

National Financial Reporting Authority appointment of Part-time members (Amendment) Rules, 2025
Railway Passengers (Cancellation of Ticket and Refund of Fare) Amendment Rules, 2026
Environmental (Protection) Fund Rules, 2026

Ministry of Defence, Department of Defence Production, Directorate of Quality Assurance (Naval),
Senior Store Superintendent (Group ‘B’ Post) Recruitment Rules, 2025

Indian Forest Service (Pay) Amendment Rules, 2026

Central Notifications [27]
Central Board of Direct Taxes [Noti. No. S.0O. 260(E)]
Central Board of Direct Taxes [Noti. No. S.0. 261(E)]
Central Board of Direct Taxes [Noti. No. S.0. 262(E)]
Ministry of Finance [7/2026-Cust (NT)]
Ministry of Commerce and Industry [Noti. No. S.0. 219(E)]
Ministry of Corporate Affairs [Noti. No. G.S.R. 42(E)]
Ministry of Defence [Noti. No. S.R.O. 1]
Ministry of Defence [Noti. No. S.R.O. 2]
Ministry of Defence [Noti. No. S.R.O. 3]

Ministry of Environment and Forests [Constitution of State Level Environment Impact Assessment
Authority, Odisha Noti. No. S.0. 5802(E)]

Ministry of Environment and Forests [Noti. No. G.S.R. 25(E)]

Ministry of Environment and Forests [Noti. No. G.S.R. 35(E)]

Ministry of Finance [Amendment in Notification No. S.0O. 831(E) Noti. No. S.0. 5807(E)]
Ministry of Finance [Noti. No. G.S.R. 40(E)]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 1]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 2]

Ministry of Home Affairs [Constitution of State Level Environment Impact Assessment Authority,
Odisha Noti. No. S.0. 5804(E)]

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 38(E)]
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Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 44(E)]
Ministry of Railways [Noti. No. G.S.R. 41(E)]

Ministry of Shipping [Noti. No. G.S.R. 19(E)]

Ministry of Shipping [Noti. No. G.S.R. 3]

Ministry of Shipping [Noti. No. G.S.R. 4]

Ministry of Textiles [Noti. No. G.S.R. 36(E)]

Reserve Bank of India [F. No. CO.DOR.SOG.No. S7046/09.08.024/2025-2026]
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/294]
Securities and Exchange Board of India

State Rules [28]
Assam College Employees (Provincialisation) Rules, 2010
Delhi Occupational Safety, Health and Working Conditions Rules, 2025
Gujarat Civil Services Classification and Recruitment (General) Rules, 1967
Punjab Police (Haryana Amendment) Rules, 2025
Punjab Village Common Lands (Regulation) Haryana Amendment Rules, 2025 (1)

Himachal Pradesh Electricity Regulatory Commission (Distribution Performance Standards)
Regulations, 2010

Rajasthan Police Service Rules, 1954

Rajasthan out of turn appointment to Sports Medal Winners Rules, 2017
Rajasthan Medical Service (Collegiate Branch) Rules, 1962

Rajasthan Judicial Service Rules, 2010 (1)

Rajasthan Petroleum State and Subordinate Service Rules, 2012
Rajasthan Language and Library (State and Subordinate) Service Rules, 2013
Rajasthan Librarian and Physical Training Instructor Service (Collegiate Branch) Rules, 2023
Rajasthan Legal State and Subordinate Service Rules, 1981

Rajasthan Minority Affairs (State and Subordinate) Service Rules, 2017
Rajasthan Oriental Research Institute Service Rules, 1967

Rajasthan Medical and Health Subordinate Service Rules, 1965
Rajasthan Inspectors of Registration and Stamps Service Rules, 1954
Rajasthan Medical and Health Service Rules, 1963

Rajasthan Mines and Geological Service Rules, 1960

Rajasthan Jails Service Rule 1959

Rajasthan Labour and Welfare Service Rules, 1958

Rajasthan Police Subordinate Service Rules, 1989 (1)

Rajasthan Madarsa Education Assistant Subordinate Service Rules, 2013
Rajasthan Jails Subordinate Service Rules, 1998

Rajasthan Motor Garage Subordinate Service Rules, 1979

Rajasthan Transport Subordinate Service Rules, 1963
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Rajasthan Motor Garage Service Rules, 1958
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